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The following officials are hereby depnted to the Digitization Cell, Tis Hazari Courts, Delhi,
during Summer Vacation-—2026 to perform duties related to the verification of digitized reilords, as per the
batches mentioned below:
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Necessary twining shall be imparted to the deployed ollicials on 11.06.2026 and 12.06.2026 for which the
schedule will be provided later by the Digitization Cell, Tis Hnzari Courts.
Requests for cancellation oi‘, or exemption from, performing ditty on any grounds shall not be entertained,

l.

ll.

lll.
except in cases of e.\:t1‘eme emergency.
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Non-compliance of the aforesaid directions shall be considered deliberate insuborclination and disciplinary
action shall be initiated against the crring officials without any further notice.
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The Cliairman (lT & Digitization), Delhi District Coiu'ts.
PS to the unclersignetl.

: The A.O.(J)/Branch-in-Cbarge, Digitization Cell, Tis Haz-,ari Courts, Delhi
LAYERS Seat, THC - for uploading the order on Layers.
Website Committee — for uploading the order on \v<~=b5ii<=-
Officials concerned, for necessary compliance.

Principal Distri t& Sessions Judge (Wes )"‘
Tis Huzari Courts, Delhi


